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(b) the number of such delegations
from India which went abroad during
1973-74 and the extent to which India
has benefited by such visits?]
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T{THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI SURENDRA PAL
SINGH): (a) 48.

(b) 35.

These visits provided opportunities for
useful exchange of views with the respec-
tive governments on matters of mutual
interest. Discussions on bilateral ques-
tions of interest to India have resulted
in arrangements and understanding be-
ing reached in a variety of fields of

benefit to India and the foreign countries
concerned.]

Aluminium Corporation of India

*633, SHRIMATI KUMUDBEN
MANISHANKER JOSHI: Wil the
Minister of STEEL AND MINES be
pleased to state:

(a) whether there is any proposal
under Government's consideration to
take away Aluminium Corporation of
India from the purview of the Alumi-
nium Control Order, 1971;

t[ ] English translation.

[ 25 MARCH 1974 ]

to Questions 2z

(b) whether any recommendation to
this effect has been made by the Bureau
of Industrial Costs and Prices; and

(c) if so, what action Government
propose to take in the matter?

THE MINISTER OF STEEL AND
MINES (SHRI K. D. MALAVIYA):
(@) to (c¢) Uniform prices for aluminium
and some of its products were notified
under the Aluminium (Control) Order,
1970, with effect from 24th May, 1971.
The Aluminium producers had been
pressing for increase of the controlfed
prices of aluminium on account of in-
creases in the prices of raw materials.
The Bureau of Industrial Costs and Pri-
ces, who were requested to examine the
costs of production of the Aluminium
producers, including the Aluminium Cor-
poration of India, and suggest suitabie
revision of controlled prices, have sub-
mitted their recommendations. These
are under consideration of Government,

Meeting of Non-Aligned Couniries on
West Asia
*634. SHRI DEBANANDA AMAT:
SHRI M. K, MOHTA:;
SHRI K. P. SINGH DEO:
SHRI SUNDAR MANIE
PATEL:
SHRI LOKANATH MISRA"
SHRI THILLAI VILLALAN:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether a meeting of non-aligned
countries is likely to take place in the
near future on the West Asian ques-
tion;

(b) if so, by when and where the con-
ference is to take place; and

(c) whether any agenda has been fina-
lised; and if so, the details thereof?

THE MINISTER OF STATE IN THE
MINNISTRY OF EXTERNAL AFFAIRS

(SHRI SURENDRA PAL SINGH): (a)
to (¢) Some time ago it was decided to
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hold a meeting of the Coordinating
‘Committee of Non-Aligned Countries at
ministerial level in' Algiers from 19th to
21st March 1974, with a view to consi-
-dering the Middle-East question and pro-
blems relating to development and inter-
national economic relations in the frame-
work of the decisions taken during the
Algiers Summit Conference of Non-
aligned Countries in September 1973,
Details of discussions held during the
meeting are awaited,

Allegations made against Regional
Passport Office, Tamil Nadu

*635. SHRI LOKANATH MISRA:
SHRI DEBANANDA AMAT:
SHRI K. P. SINGH DEO:

SHRI SUNDER MAN1}
PATEL:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether Government’s attention
has been drawn to a report which ap-
peared in the ‘Indian Express’ of the
24th December, 1973, regarding the in-
efficient and unsatisfactory functioning

of the Regional Passport Office in Tamil
Nadu;

(b) whether it is a fact that a large
number of applications for issue of pas-
sports have been lying undisposed with
tnat Office for a period ranging from six
months to two years;

(c) whether any investigation has been
made into the various allegations re-
ported to have been made against that
'Office by the applicants for passports;
and

(d) if so, the details of the finding
ana steps taken by Government there-
on?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL AF-
FAIRS (SHR1I SURENDRA PAL
SINGH): (a) Yes, Sir,

[RATYA SABHA ]

to Questions 24

(b) to (d) Due to the very large in-
crease in the number of passport appli-
cations since the middle of 1973 and the
inadequacy of the strength of the staff
of our Regional Passport Office, Madras,
there have been cases where delays have
taken place in the issue of passports. The
working of this office has been carefully
gone into and it as found that it was
impossible for the existing staff of that
oflice to cope with the very large in-
crease in the number of applications.
Therefore, the Government is taking
steps to raise the strength of the staff
in the Regional Passport Office to the
required level. It has also been decided
to establish a separate Regional Passport
Office in Kerala.

With these measures the situation in
Regional Passport Office, Madras, is ex-
pected to improve considerably.

Policy on export mefals

*636. SHRIMATI LAKSHMI KU-
MARI CHUNDAWAT:

SHRI MAHENDRA BAHA-
DUR SINGH:

SHRI SAWAISINGH SISO-
DIA:

Will the Minister of STEEL AND
MINES be pleased to state:

(a) whether Government propose to
review the policy regarding export of
metals; and

(b) if so, the details thereof?

THE MINISTER OF STEEL AND
MINES (SHRI K. D. MALAVIYA):
(a) and (b) Bxport policy for metals is
reviewed from time to time. The policy
for 1974-75 is under review and the de-
tails will be available after some time.

*637. [Transferred to the 21st March,
1574.]



